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MUKHERIEE): (a) and (b). The
total number of proposals for deve-
lopment of salt industry received from
the West Bengal State, including the
Government of West Bengal during
1970, 1971, 1972 and 1973 (January,
23rd July) are 3, 4, 4 and 2, rTes-
pectively. All these proposals are being
processed and have taken time for
want of essential detalls. No pro-
posal has been approved so far.

Arrest of persons due to looting of
shops of Food-stuffs

600. SHRI MOHAMMAD ISMAIL:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number of looting of the
shopr of wheat, rice and foodstuffs
from 1st March to 30th June, 1973
State-wise;

(b) the number of persons arrested
in this connection; and

(c) the reaction of the Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).
According to the information received
from the State Governments of Har-
yana, Jammu and Kashmir, Manipur,
Nagaland, Punjab, Tripura and Uttar
Pradesh and Union Territory Admi-
nistration of Andaman and Nicobar
Islands, Chandigarh, Goa, Daman and
Diu, Laccadive, Minicoy and Amindivi
Islands, Pondicherry and Arunachal
Pradesh, there has been no such inci-
dent The State Government of
Mysore ang Delhi Administration
have reported one such incident each.
In this connection 62 persons were
arrested in Mpysore. No person has.
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CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

RerortED THIRTY PER CENT IN Nrws-
FRINT QUOTA

SHRI CHANDULAL CHANDRA-
KAR (Durg): I call the attention of
the Miister of Information and
Broadcasting to the following matter
of urgent public importsnce and re-
quest that he may make a statement
thereon:

“The reported thirty per cent cut
in the newsprint quota of news-
papers.”

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): As Honourable Mem-
bers are aware, a cut of 30 per cent
has had to be imposed in the news-
print entitlement of newspapers for
1873-74 because of a shortfall in
availability arising from warld shor-
tage. The circumstances leading to
the imposition of the cut are as
follows:

Early this year, the Ministry of
Finance had approved a quantity of
2,45,000 tonnes of newsprint for dis-
tribution to newspapers in the coun-
try. This included indigenous pro-
duction (Nepa Mills) of the order of
40,000 tonnes, which, after deducting
a 10 per cent compensation for higher
grammage, left a quantity of 36,400
tonnes for distribution. Thus the
newsprint visualised for import was
2,08,600 tonnes.

No difficulty wag initially envisaged
mn procuring this quantity of news-
print from abroad. This was because
existing long-term commitments with
Canadian and Scandinavian suppliers
and Trade Plan provisions from rupee
sources already accounted for 1,61.000
tonnes. With an additional 20,000
tonnes offered by Bangla Desh under
a global tendes, a possible 22000
tonnes from Canada under Ald and a
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contracted quantity of 9,000 tonnes ol
glazed/rotogravure newsprint, the
quantity visuahised for import stood
more than fully covered.

Thig anticipated availability has,
bhowever, not materialised for the

reasons set out below:

The Cenadian and Scandinavian
suppliers insmsted of re-negotiation of
exisung contracts with them on the
plea of doller devaluation. l.egal
opinion obtained by the State Trading
Corporpation was that the stand of the
suppliers was untenable It was how-
ever, felt that aibatration or legal
proceedings in the country of the
defendants could be tume-consunung
and mught result in delay 1in, if not
stoppage of supphes from these
sources for one reason or another
As no alternate avenues of purchase
were open to cover the quantities in-
volvedd because of the world shor-
tage, it was further felt that we
should take the maximum possible
advantage of the existing contracts
Re-negotiation of the contracts was,
therefore, started and the result was
that, as against an anticipated qudan-
tity of 70,000 tonnes from Canada,
only 60,000 tonnes has become aval-
able and from Scandinavia, as agamnst

30,000 tonnes, only 138,000 tonnes.

So far as the Soviet Union 1s con-
cerned, agreement on price has been
reached for the supply of only 28,000
tonnes as agsinst the Trade Plan pro-
vision of 50,000 tonnes Negotiations
for the balance quantity are to be
held by the end of 1878. Czechoslo-
vokia has offered only 5,700 tonnes, as
sgainst the expected 7,000 tonnes and
price negotiations are in progress.
Poland will be supplying only 1,000

expected

tonnes as against the 4,000
tonnes.
In the case of Bangla Desh, although

they had tendered for a quantity of
30,000 tonnes (10,000 tonnes firm and
10,000 fonnes option), they have so far
contracted for the aupply of oaly
10,000 tonnes.
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Under Canadian Aid, to quantity is
available so far. Against a tender
enquiry, there were only two offers of
newsprint. The newsprint offered was
in specifications not acceptable to
newspapers in this country. Negotia-
tons with Canadian suppliers are
still going on,

The official délegation which accom-
panied the Prime Minster to Canada
also took up the question of securing
additional supphes of newsprint. The
efforts imtiated then are being follow-
ed up at diplomatic and other levels,
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Thus, actual availlabibty so far ot
newsprint, both imported and mdi-
genous, for allotment in the lcensing
period 1973-74 works out to 1,03,1u0
tonnes Of this, a small quantity has
been set apart for new newspapers
This leaves a quantity o1 1,07,100
tonnes fo1 allotment to existing news-
papers whose pertormance by uliltsing
newsprint during 1972-73 is estunated
at 2,30,000 tonnes This performance
having been taken as the basis of cn-
titlement, the newsprint available can
meet only 0830 per cent of iequire-
ments In other words, there i1z a
shortfall of 3170 per cent Hence,
the entitlement of a newspaper has
been subjected to a cul of 30 per cent
It 18 gpecifically provided in the News-
print Allocation Policy that any addi~
tion to newsprint availabihity would
be reflected 1n a corresponding re-
duction of the cut imposed

The cut of 30 per cent will apply
umformiy to all newspapers in view
of the judgment of the Supreme
Court m the newsprint case. Govern-
ment will, however, endeavour i6
extend the maximum possible agsis-
tance to small newspapers within, of
course, the four walls of the alloca-

tion policy.

In view of the world shortage of
newsprint, the prices of imported
newsprint bave gone up. As against
prices obtaining in 1972-78, mup-
of standsrd newwprint from

¢
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Canada will, on an average, cost US
$63.34 (Rs. 400.05) more per tonne,
from  Scandinavia US. §15 (Rs.
112.50) more per tonne, irom Bangla
Desh Rs. 143 more per tonne, irom
USSR Rs. 582.17 more per tonne and
from Poland Rs. 526 more per tonne,
The price of Czechoslovakian news-
print js still under negotiation.

The cut in newsprint entitloment
and the increase in the price of news-
prnint will necessarily have their
effect on newspapers. They will have
to contain their performance within
the authorised quota by regulating
circulation and page-level. Buffer
stocks of the State Trading Corpora-
tion at all the four port towns of
Bombay, Calcutta, Madras and Cochin
have been virtually depleted. News-
papers dependent on them for news-
print are likely to experience difficul-
ty, pending replenishment of stocks.
The position should improve some-
what with the expected arrival of sup-
phes from Banglg Desh in July and
August and more appreciably when
shipments from other sources start
arriving in September/November. It
is difficult at this stage to say how the
economics of newspapers in the coun-
try will be affected. This is because
no adequate and reliable data are at
present available with Government on
the economics of the newspaper in-
dustry. It is precisely for this reason
that Government have appointed a
Fact-Finding Committee to go into the
question in all itg aspects.
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MR. SPEAKER: I have not re-

ceived any intimation from the senior
Minister,

SHRI JAGANNATHRAO JOSHI
(Shajapur): He was here till now.

»it 7y fom®@ : w FWT AR T
aNT Y qAAT X wEgew few Wy |
=fgw ?

weaw Wt : e dfrae fafr-
VT AT AT, AT qHIAR ¥ 77 fawr
FC AT A F oo Tog ¥ Az Y
WTATT§ | AT A 99 §9 faw #%
oy WA

st vy, fewd @ ® g¥wT QT FH
FIZTAFITETATOA @ATR |

MR. SPEAKER: Now let us pro-

ceed with this motion. I will look
into it later on.

Y wATE WAL el
WERA, WAY WERA F aFAS FY  GAY
& a1z ¥ 97 9T HIT 99T g T
2 fr oarQ IR & 30 gfgwT 9y
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i FHANIET HIT  9BH ¥ AW
qTT weaTq guT & 1+ & ug gy Fzav fw
TGAT FTAT /Y wsAEAT G E
afga s g favmam g f5 wwow
AT HATIT  FIR(AAT F FH KA
A1 fafreg =9 & Fefy ot &=
il

T & 3@ foim & @ waws
of o g9 1 T ST ¥ v F W

W U { tg@ ¥ W W AW
sHwG aQWnT g, afsw W
W-fak qov aefear @ SO ¥
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The cut of 30 per cent in the lumky
will apply uniformly.
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“In the event of the availability of
newsprint being insufficient a uniform
percentage reduction could be made
without regard to the fact whether a
newspaper was big, medium or small™
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MR, SPEAKER: The hon. Minster
also should be very brief. Since we
have fixrd five munutes for each Mem-
ber, the reply of the hon, Minister
should also be very concise and brief
We are sirictly following this rule. 1
have already given double the time
taken by the hon. Member to the hon.
Minister.

PROF. MADHU DANDAVATE
(Rajapur): An eminent spokesman
of the Government once had said that
when the Opposition has dwindled in
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numbers, the press should act as a
vigllung opposition, 1 think that this
is one of the slogans like the Garibi
Howoﬁomﬂiodnwu@dthnt
by the introduction of this 30 per cent
cut in newsprint, this glogan will be
smashed, and all that we shall have
will be cut-throat of the press.

As far as the Ministers and the Gov-
ernment are concerned, they wall not
be much worried about this, because
they have the monopoly of informa-
tion and propagation of information
through AIR and TV. But as far as
those vigilant sections which want to
mobilise public opinion are concerned,
they will guffer the most The news
papers will also suffer

As far as the requirements are con-
cerned, on the basis of 1972-73 figures,
the requrements were 2,30,000 tonnes
while the actual availabhithty was
163000 tonnes Thig  ancludes  also
36400 tonnes of indigenous produc-
tion That means that there w:ll be
more than 30 per cent hortage This
agamn 15 man-made shortage and ad-
ministration-made shortage and Gov-
¢rnment-made shortage 1t 1, hecause
of the lauity policy of the STC and
the Government that this type of
hortfall of newspuint 1s being crea-
tedd If oun'y they would huve had a
lonf-range view a telescupic  wview,
and they would have enteied 1into
long-range agreements with various
couniries tnat were 1n a posihon to
supply newsprnint Lo our country, the
difficulty would not hove arsen Ac-
tually, they tred tu enter mmto an
agrecment on an ycarly hasis. Ag far
as the other countries are concerned,
where the readership is more whereas
their indigenous production of news-
prni is less, they were wise enough
to have planned ahead and they were
ahle to enter into jong-term arrange-
ments, and that is why they do not
feel the difficulty which we are fac-
ing.

On the one side, there will be 30
per cent cut 1n the newsprint, but on
the other, is it not a fact that per
tonne Rs. 400 increase will have to
be pald sp far for the newsprint?! As a



22r Cut in

m“ltoithahtherewmbecutin
the number of pages. I do not think
that it is only the big bress or the
small press that will have to be taken
into account. As far as . the big
Journals are concerned, the coverage
of news will suffer. As far ag small
and medium newspaperg is concern-
ed, I think that they will suffer the
most, economdcally they will be ruin-
edmdasamultofthat.tntenm
of propagation of news and in terms
of the economics of the newspapers.
I think big as well as small news-
papers are both going to suffer.

SHRI PILOO MODY (Godhra):
Long live the Indo-Soviet Treaty.

PROF. MADHU DANDAVATE: I
am coming to that also.

You will be surprised to know the
prices charged for the newsprint. I
shall just give the information whuch
has been given by Shn I. K. Gujral,
who unfortunately is not present in
the House now. The quots that is
going to be received from the various
countries is as follows:

tonnes
Bangla Desh 10,000
Canalo 19002
Scandmnan a 13,000
Czechoslovakia 5,700
Soviet R .wua 28,000
Joland 1,600
Ay for prices that they are gomng

to charpge for this mewsprint, the for-
mer and current prices would be as
follows:

——— ———— = —— = — o o

N . Former  Current
&I o Price Price
Country vnRs)  (In Re
per tamne pe1 tonne
Scandinavia . 1316 1428
Canada ., 1219 1575
1196 1594
Bangla Desh | 1357 1500
Poland 1350 1876

—
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Now, I come to the country with
which we have entered into a treaty
of friendship and co-operation. I am
refermg to Soviet Russia. Formerly,
they have been charging Rs. 1,356
per tohne, and now, because of our
friendship with us, because of their
co-operation with us, they will be
charging only Rsy 1,939 per tonne!
That is the highest price that they will
be actually charging. This is the
position.

As far as one important aspect is
concerned, 20 yeara have gone by and
the production of newsprint is in the
hands of the State controlled NEPA
and that does not account even for
18 per cent of the requirements of
the newspapers at all. I wish to point
out that in Himachal Pradesh and
Kerala, two new paper mills were to
com» up. I do not know what has
come in the wvay, and therefore, I
demand that speedily we should go
ahead in that.

I am one among those who always
ottack the Government and, at the
same time, another plank to show on
behalf of the Opposition what is the
policy that could be followed by the
Government I  might suggest one
thing I am making a concrete sug-
gestion 1 want to know from the
Min.stor whether they are prepared
io accept this concrete alternative
-ugxe-tion. A number of co-operative
sugar mills in Maharashtra have come
forward with the suggestion that when
wurt s products are there when the
wmice 15 completely exirncted from the
wugarcane, and the bagasse is left out,
they are prepared to utilise it f(l:r pulp
for the manufacture of newsprint, If
this manufzcture is permitted, pro-
bably 1t will be possible for us to see
that the needs of the newspapexs,
smull as well as the bigger ones, are
met.

At the same time, there is another
leakage of foreign exchange When I
came to the House, the very first Call-
ing Attention Notice that I had tabl-
ed wag regarding the leakage of
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foreign exchange &nd if thess
ages are plugged, in that csse, it will
be posmble for us to see that higher
purchase are made and they sre able

There is one more point to which
I would hke to meke a specific
ference and to which only a cursory
reference has been made We will
have to see that the entire policy is
reoriented and the policy will have to
be reoniented 1n such a way that the
small newspapers will have to be al-
lotted more quota from the NEPA
papers If that 15 done, the small
newspapers will be able to survive
As far as other papers are concerned,
though they are very big papers, we
often talk n terms of monopoly But
the greatest monopoly in this country
18 the Government, because they are
controlling the source of information
and propagation I therefore feel that
you must make up your rund, at
least in the transitional period, whe-
ther you will permut the newspapers
to print on white printing paper
That 1» the basic decision that wall
also have to be taken

The most umportant thing is the
fire-brigade approach to every pro-
blem only when the house i set on
fire you send the fire brigade machine
to expunge the fire and come back
and wait for fuither fire to break out
That attitude will have to be given
up, and a long term oriented policy
regarding long term agreements on
the import of pewsprint will have to
be adopted, and 1 am sure that if that
is done, 1n that case, the democratic
cause will be served better

I’will conclude by asking one ques-
tion As far as the coverage in the
newspapers 1s concerned, I would only
like to ask a pomnted question Take,
for instance, the Calling Attention
Notices. These are supposed to be On
matterg of urgent public importance
We take the initiative; wvigilant Mem-
bers pose the question and the Minis-
ter answers it,. What we find mn the
press iz that though we pose the pro-
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what are the questions that were
posed to the Minister. They appear
as foot-notes. Probably,

1 therefore wish that they comple-
tely revise the policy and restore the
aniginal newsprint quantity Thase
are the few suggestions I have made,
and 1 would like to know ecategon-
cally from the Mimater the answers
to the queries that I have pointedly
made and whether he 13 prepared to
reply to the queres or not

SHRI DHARAM BIR SINHA Furst,
1 would hike to say that on the chea-
pest avallable newsprmt a decision
has been taken In this, we have had
the co-operation of the newspaper
proprietors’ organisation mn  which
they have agreed that the cheapest
available newsprint will be allotted
to the weekly papers, periodicals and
the small newspapers We have given
our strong support to the suggestions
made by the co-opeistive milly from
Maharashtra We have been informed
that the only experiment in this re-
gard was done mn Mexico where baga-
see was used to manufacture news-
print and I understand that the re-
sults of that experiment will be made
available They are being contacted
If it 1s feamble, we shall lend our
strong support to the sugar co-opera-
tives to manufacture newsprint

Another suggestion was made by
Prof Dandavate and with regard to
that we are suggesting to the Mims-
try of Commerce that in view of the
shortage of newsprint they might
conmder withdrawing newspaper con-
trol order which limit the use of
white printing paper in newspapers,
We understand there is no ahort sup-~
ply in white paper and it might be
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possible to withdraw this order; then

the newspapers will be free to uge
white paper also.

PROF, MADHU DANDAVATE:
What about the long-term agreement
regarding import of newsprint?

SHRI DHARAM BIR SINHA: 1In
fact even the tolerable situation that
we are in—we are not completely
without newsprint ig because of the
long term contract that has been en-
lered into by the STC. In 1871 the
STC entercd intou a thire A Car contract
with three parties in Canada and one
m Scandinavia. Thig contract was
both in terms of quantity and price.
It so happens that for 1973-74 the
suppliers insist on re-negotiation. It
was possible to go Lo courls but then
we would have to go to the courts
of the »upplying countries, which
mears Canada or Sweden., It would
have meant long ltigation and we
may not have been able to get the
supplhies which we are getting today.
It was decided to re-negotiate with
them and only becuuse of the long
term contract we were able to re-ne-
gotiate; so far as the prices are con-
cerned we had a contract for 60,000
tonnes with the Scandinavian indus-
tries and we have been able to get
out of this 30,000 tonnes, It was again
because of the long term contract
with Canadians that we were able to
get even this amount of newsprint.
Because of dollar devaluation the
suppliers insisted on re-negotiation
for a new price. From Scandinavian
20,000 tonnes firm 10,000 we are
f{etting 13,000 tonnes. But this 15 at
the contracted price for export as
well as trade, From Canada against
40,000 which includes 10.000 tonnes
firm we are getting 40,000 at re-nego-
tiated price. From International
Canada we get 20.000 of the stipu-
lated contract at re-negotiate price.
So far as the Soviet Union is con-
cerned, this 15 part of the trade plan.
Price is negotiated either for exports
or for imports every year We have
hag two negotiating parties sent. The
Soviet Union had demanded a higher
price. . .. (Interruptions), After re-ne-
1088 L.S.—9
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gotiation this price has been fixed
The price of cvery item for export to
Soviet Union or import from the
Soviet Union is negotiated every year.
It is both-way traffic. This is the best
price we have been able to get.

SHRI D. K. PANDA (Bhanjanagar)
The report shows that Government
1> not In a position to appreciate the
serious crisis the industry is facing.
Some of the newspapers have algo
civen jnstructiong to the Reporters
that a despatch should not exceed
500 words. There is this restriction
and 1t is going to affect the readers
also 1 will begin where Prof.
Dandavate has left, Government has
had absolutely no comprehensive plan-
mng from the beginning, though we
have been importing newsprint for
the last 25 years. On the basis of the
qguantity 1mported in 1972-73., we
should know what methods are neces-
sary to fulfil the requirements of the
comntry But small papers are very
much affected and most of them are
ging to be closed. Their number is
600 50 per cent of the total newsprint
availlable goes only to 10 big news-
papers houses and 48 per cent goes to
600 small papers. From this, the crisis
is easily understandable. I want to
know whether the price-page sche-
dule policy recommended by the
Press Commission in 1954 has been
impiemented, and if not. what pre-
vented the Government from imple-
menting 1t. Its implementation wouid
have definitely curbed the monopoly.
AMonopoly papers like the Times of
India are bringing out more pages and
at a less price and still they make
huge profit by mopping up the adver-
tisement revenue, If the price-page
schedule had been implemented, more
newsprint would have been available
for the small papers. But the
Government has miserably failed to
implement it. This shows that Gov-
ernment also has encouraged big
monopo'y press to make more profit.
it is reported that they are selling
their surplus newsprint to the small
papers at black market prices.
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The Hindustan Paper Corporation
has taken up some project. I want
to kmow why this has not been plan~
ned properly and why not a sihgle
newsprint manufacturing project hss
come up till today I want to know
whether Government i1z going to take
agy action to expedite the newsprint
manufacturing project in Kerala. In
the Himalayan foothills also there is
a proposa] to set up a plant to meet
the requirements of the country

Thirdly, 1t 1s understood that some
of the big newspapers are not going
to submut any answers to the ques-
tionnaire 1ssued by the Datta Com-
mittee Are Government thinking of
giving more powers to that Commit-
tee 30 that it can procure information
from the big newspapers which have
so far not done 1t? This report very
categorically says how there 1s plan-
lessness 1n the Government so far as
this, industry 1z concerned, becausc
adequate and reliable data 13 not
avallable to the Government about
the economuics of newspaper industrv
So, will the Government expedite the
receipt of the report of the Dalta
Committee?

SHRI DHARAM BIR SINHA 1h
Datta Commitiee to which the hon
Member has referred, has already
been given poweis under the Com-
missions of Inquiry Act We hop*
that by the end of this year we will
be able to get the report of that
Commuttee The interests of paper-
which have a circulation of 50000
with eight pages and a circulation ¢f{
30,000 with four pages will be safe-
guarded if they come under the pro-
visions which have been made in the
policy of the new newspapers

SHRI D K PANDA Has that
Committee been given legal powers®

SHRI DHARAM BIR SINHA: This
Committee has been given powers
under the Commissions of Inguiry
Act which means legal powers to ask
for and inspect any document of any
newspaper establishment,
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SHRI DHARAM BIR SINHA: That
13 a much wader question of policy
which ia not related to the subject

SHRI D K PANDA 1If the price
page schedule 1s strictly followed, big
newspaperg cannol give so  many
pages and yel sell at a low price.
Their consumption of newsprint will
also be reduced.

SHRI DHARAM BIR SINHA- Par-
liament had enacted a law which gave
effert to the prire page schedule  But
this was struck down by the Supreme
Court m 1969
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“We have issued a licence for the
manufacture of newsprint and paper
to the Sanglj Cooperative Sugar
Factory and the cost is estimated
at Rs J2—40 crores That Factory
15 getting 1n touch with foreign
colaboration It the scheme be-
vomes successful, it Ig likely that
some other schemes might come up”
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SHR! K. LAKKAPPA (Tumkur):
1 do not agree with the arguments
advanced by some of my friends that
our relationshup with the socialist
countries regarding the import of
newsprint is not a correct one, be-
cause of the recent newsprint short-
age in the country, which is more a
result of the shortfall in the inter-
national production of newsprint on
which our country ig depending very
much. But, unfortunately, the STC
which is handling the newsprint was
not diligent in taking up the neces-
sary precautionary measures in im-
porting newsprint in time. The sta-
tistics that have been revealed indi-
cate that America has lified 40 per
cent of the world newsprint produc-
tion ang our STC has failed to
organize to meet the situalion in the
country so far as newsprint is coo-
cerned, I would also like to say that
as a consequence of that this 30 per
cent cut in newsprint has. been.lm-

SRAVANA 3, 1895 (SAKA)

Newsprint Quota 234

not only the newspaper industry but
thousands of workers and working
journalists who are working in the
newspaper indusiry are being thrown
out of their jobs on account of 30 per
cent ¢ut which has provided a handle
to the monopolist press in the coun-

try to throw more people out of their
jobs,

This country has béen importing
pulp to the tune of Rs, 4.7 crores as a
consequence of not implementing of
any pulp factory in the country. I
would like to know to achieve gell-
sufficlency 1n this country what steps
the Government have taken and %o
avoid the present situation which has
arisen. 1 would ulso like tp know
what steps our Government ig going
to take to achieve self-sufficiency in
the matter of newsprint and aigo to
start pulp plants in the couniry.

T would like to know what protec-
tion our Government is going to give
to the small newspapers where thou-
sands of people are working but as a
consegquence of the cut many faze
unemployment,

I would like tfo know the safe-
guards which the Government wants
to take at this critical juncture.

1 would like to know what steps
the Government has taken in view of
the past history of black-marketing of
newsprint by the big newspapers
which also pressurise the small news-
papers which are more in criculation
and what are the comprehensive steps
and comprehensive measures the Gov-

ernment is goung to take to meet the
situation.

SHRI DHARAM BIR SINHA: The
hon. Member referred to blackmarket-
ing in newsprint. We are strengthen-
ing the machinery for checking of
newspaper rirculation,

With regard to the other thing be
said, of course, we fully agree with
the sentimenis that we should h:‘:;:
self-sufficiency in newsprint. But

iz a commodity which in the foresee-

posed and it has adversely affected gble future we would still need to
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import. Of course, there iz a news
print project comung up in Kerala
and that ghould give us round about
80,000 tonwez by 1976 and that, of
course, will easg -the situation to a
great extent.

Of course, the NEPA capacity 1s
also going to be increased and their
expansion programme 1z upto 78,000
tonneg which means that it will come
to round about 155,000 tonnes per
Year, plus other schemes Lke Sangl:.
And when all these come up, to a
large extent we should be able to
meet the requirements of the country.
But, of course, we will have to cont-
nue to import newsprint for some time
to come

MR. SPEAKER Papers to be laid
(Interruptions) .

MR SPEAKER Why do you bring
in such matters m Parliament® No,
1 am sorry 1 am not allowing this
These are State matters Rule 377 s
very much bemng misused And, I ex-
plained 1t to the leaders that tius
sunple rule, relating to rawising a
matter which 15 on the fringe of
a pomt of order s beiny wmisu~ed
quite often 1 allowed one or two
But, I reccive about 30 or 40 of them
every day 1 am  helpless I um
sorry, I cannot allow 1t Nouw
Papers to be laid on the Table

130 hrs
PAPERS LAID ON THE TABLE
Report “or Tarrrd CoMMISSION RE
RavyoN Tyrt CORD AND STATEMENTS

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
Ay C GEORGE) Sir, on behalf of
Shrn D P Chattopadhyiyda I beg to
lay on the Table—

(1) A copy of the Report (1972)
of the Tarif Commission on the fair
prices for Rayon Tyre Cord, under
sub-section (2) of section 16 of the
Tarift Commission Act, 1951

() A statement (Hindi and Eng-
wriuiotny

lish fiving ressons for
dolay 'in ‘laging ‘Wi sbove Mepert
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on the Table of the House,

(3) A statement (Hind: and Eng-
Lish versions) explaining the reasons
for not laying the Hind: version uf
the Report simultaneously.
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|Placed wn Library See No LT-
5163/73 )
CinEmaToGRAPH (CENsomsmTp) Awmor,

Rurxs, 19738
THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) On behalf of Shri I K
Gujral, T beg o lay on the Table a
copy of the Cinematograph (Censor-
ship) Amendment Rules, 1873 (Hinda
and Enghsh versions) published in
Notification No G SR 578 in Gazette
of India dated the 2nd Junec, 1973
under sub-section (3) of sectwon 8 of
the Cinematograph Act, 1952
[Placed in Library See
5164/73 ]
NoTiF CATIONS UNDER ALL InDIa
Services Act, 1951
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHR] RAM NIWAS MIRDHA)
tl) Su I beg 1o re-lay on the
Tabl a copv each ot the following
Notifications (Hindi and Engush vei-
wns) under sub-section (2) of ser-
unn 3 of the All India Serviees Act
1031
(1) The Indiun Admrnistrative
Scrvite (Fination of Cadre Stren-
gth) Second Amendment Regula-
tions 1973, published 1n Notification
No GSR 229 (E) in Gazette of
India dated the 3rd May, 1873
(1) The Indian Admnistrative
Service (Pay) Fifth Amendment
Rules 1973, pubhished in Notifica-
tion No GSR 230 (E) in Gazette
of India dated the 3rd May, 1973
(1) The Indian Administrative
Service (Emergency Commissioned
and BShort Serviee Commission
Officers) (Appointment by Compe-
Htive Examination) Second Ame::d-
ment Regulstions, 1973, publi-
#f Notifitation No. GBR 228(EY.
in Gazefte b Infly duted e Sth
Wy, "IV

No LT-



